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Procurement of Iron Ore. by MMTC from 
Orissa 

358. SHRI BAIKUNTHA NATH SAHU: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) the target set by MMTC during 1988-
89 and 1989-90 for the procurement of iron 
ore from different mines in Orissa; 

(b) the actual achievement of MMTC in 
this regard by the end of November, 1989; 
and 

(c) the details of steps taken by MMTC to 
increase the procurement of iron ore from 
different sectors in Orissa? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR 
NEHRU): (a) and (b) No separate target is 
fixed for procurement of iron 6*e from mines 
in Orissa. The target fixed for procurement of 
iron ore from mines in Orissa and Bihar 
during 1988-89 and 1989-90 and the 
procurement of iron ore there against are 
given below: 

 

  (Qty. in lakh tonnes) 

Year Procurement  

 

Target 
fixed 

Bihar Orissa Total 

1988-89,.... 1-989-90. (upto Nov. ).. . '. 11. 30 24. 00 0. 89 

1. 02 
10. 36 

8. 40 
11. 25 

9. 42 
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(c) Steps taken to increase the procurement 

of iron ore from different sectors in Orissa 
include grant of production incentive to the 
mineowners to increase supplies and 
preparation Of project report for development 
of Paradip Port to receive larger vessels. 

Proposal to set up a Steel Plant in Orissa 

 
359. SHRI BAIKUNTHA    NATH 

SAHU: Will the Minister of STEEL AND 
MINES be pleased to state; 

(a) whether Government have a proposal 
to set up a steel plant in Orissa; 

(b) if so, the site selected for the location 
of the second steel plant; 

(c) whether that second steel plant is 
proposed to be set up during the 8th Plan 
Period; and 

(d) if so, the steps being taken in the 
matter? 

THE MINISTER OF STEEL AND MI-
NES WITH ADDITIONAL CHARGE OF 
THE MINISTRY OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI): (a) 
and (b) Yes, Sir. There is a proposal for 
setting up a new steel plant near Daitari in 
Orissa. 

(c) and (d) The1 proposal is for starting 
work on this project during the 8th Plan. This 
would depend on the resource position which 
can only be known when the 8th Plan is 
finalised. 

. Acceptance  of  Telephone  and  
Electricity Bills  by  Commercial  Banks 

360. SHRI BAIKUNTHA NATH SAHU: 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether Government have a pro. 
posal to, direct all the commercial banks 
operating in the cities to accept telephone and 
electricity -bills; 

(b) if so; when such directives are likely, 
to be issued; 

 

(c) What are the reasons for which the 
nationalised commercial banks are not 
accepting telephone and electricity hills at 
present; and 

(d) what steps are being taken to im-
plement the above proposal so that the 
customers are not'put to any inconvenience? 

THE MINISTER OF • FINANCE-"(PROF. 
MADHU DANDAVATE): (a) to (d) 
Acceptance of Electricity and Telephone bills is 
not primarily connected with Banking 
operation.. The individual banks enter into an 
arrangement with the concerned public bodies 
and offer such services on a selective basis, on 
the basis of their commercial judgement and 
business considerations. There is no proposal 
under consideration of the Government to issue 
any directives to the banks in this regard. 
However the banks have been ad-vised by RBI 
to explore the feasibility of extending such 
personalised services in a larger measure at 
certain selected branches. 

External   Dehli   and      Foreign   
Exchange Reserves 

361. SHRI YASHWANT SINHA: Will the 
Minister of FINANCE be pleased to state: 

(a) the total outstanding external debt of 
the country as on 30th November, 1989; 

(b) the foreign exchange reserves of the 
Country at the end of November, 1989; 

(c). the amount held in the accounts of 
non-resident Indians; and 

(d) whether Government consider the 
situation precarious and if so, what steps are 
proposed to be taken to meet the situation? 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) Final figures 
of external debt outstanding are available till 
March 31, ••1989. The total External Debt of 
the country as on that date was Rs. 68831 
crores. 

(b) the foreign exchange reserves of the 
country as at the end of November 1989 
were; Rs. 5045 crores. 

(c) The cumulative deposits by the Non-
Resident Indians as at the end of March 1989 
were Rs. 14154 crores. 

(d) The external debt position of the 
country at the moment is within manageable 
limits. The level of country's external' debt 
and likely burden of debt servicing are being 
constantly kept in view to insure that they 
remain within prudent limits. Government 
have taken a number of steps to boost export 
and increase invisible earnings, contain 
imports   improve 


